
PapeT. Laid MAY 11. 1965 

INDUSTIUAL FINANCE CORPORATIWI 
RULES 

The Deputy MlDIster In the Mlnls-
Vy of Law (Sbrl lapnatha Rao): J 
bee to lay on the Table a copy of the 
IlIdu.trial Finance Corporation Rules. 
11116. under Hub-section (2) of section 
G of the Industrial Finance Corpora-
tion A ct. 1948. 

IPluced in Library. see No. LT-
440416&]. 

NOTIFICATroNS UNDER lCERALA PANCHA-
VATS ACT ETC. 

The ParUamentary Secretar), to the 
Minister of Communlt)' Development 
.. d Co-operation (Shri Sblnde): On 
behalf of Shri B. S. Murthy I beg to 
Jay on the Table-

( I) a copy each of the followinl 
Notifications under sub sec-
tion (3) of section 130 of the 
Kerala Panchayats Aot, 1980 
read with clause (c) (iv) of 
the Proclamation dated the 
24th March. 1985. issued by 
the Vice-President discharging 
the functions of the President 
in relation to the State of 
Kerala:-

{i) S.R.O. 2/64 published in 
Kerala Gazette dated the 
7th January. 1964. contain-
ing the Keral. Panchayats 
(Restrictions and control on 
powers of entry ond inspe<'-
tion) Rules. 1983. 

(iI) S.R.O. 19/64 published in 
Kerala Gazelle dated the 
21st January. 1964. contain-
ing the Kerala Panchayals 
(Landing Places. Halting 
Places and Cart Stonds) 
Rules. 1964. 

(iii) S.RO. 18/84 published In 
Kerala Gazette dated the 
21st January. 1964, contain-
Ing the Kerala Pancbayst. 
(Nomina.Uon of Women by 
the Pancha),at) Rul .... 1984. 

Pop"". Laid 

(Iv) S.R.O. 29/64 published in 
Kerala Gazette dated the 
4th February, 1964, contain-
ing the Kerala Panehayats 
(decision of election eIi.-
puteo) Rules. 1983. 

(v) S.RO. 140/64 published in 
Kerala Gazette dated the 
5th May, 1964. containing 
the Kerala . Panchayat. 
(Public and Private Mar-
kets) Rules. 1964. 

(vi) S.RO. 139/64 published in 
Kerals Gazette dated the 
5th May. 1964. containing 
the Kerala Panchayats 
(Slaughter Houses and Meat 
Stalls) Rules, 1964. 

(vii) S.R.O. 191164 published in 
Kerala Gazette dated th" 
16th June. 1964. containing 
the Kerala Panchayats 
(Authorising of Expendi-
ture) Rules, 1984. 

(viii) S.R.O. 185/64 published in 
Kerala Gazette dated the 
18th June. 1964. containing 
the Kerala Panchayat. 
(Trial of oft'ences by Magis-
tr .. tes) Rules. 1964 

I ix) S.R.O. 201/64 published in 
Kerala Gazette dated the 
23rd June. 1984. containing 
the Kera la Panchayat. 
(Construction and Mainten-
ance of Public and Private 
La.trines and Removal of 
Waste and Rubbish from 
Private Premises) Rul .... 
1984. 

(x) S.R.O. 195/64 published in 
Kenla Gazett.. dated the 
23r" June. 1964. contalnin, 
the Kerala Panchayats 
(Contributions from persons 
having control over places 
of pilgrimage) Rull!!!. 1984. 

(xi) S.R.O. 328/64 publiohed in 
Kerala Gazette dated the 
20th October. 1964, contain-
in, the Kerala Panchayata 


